1 : ' ™ [ ; D

| @&
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENET BE
AT HYDERABAD S o

UA.14A§5} date of decision : iﬁ-&r1$93

Between , |

M. Satyanarayana, R :
A. Pullaiah, o :

D, Sambasiva Rao, ' o L E . |
Ch. Samson, : : ; |
P. Subba Rao, e . ]
V. Yacob, ‘ ’ fﬁ? j ]
M. Krishna Prasad, _ . | w

O~ S0 N

' : -Ch. Madhusudhana Rao, o . : i c
i Syed Hussain, . .o - ' 0o “
i N, Chandra Rao, e | ,
K. Satyanarayana, 3 , \ ;
Ch, Krishna fMurthy, . . : t
P,S. Krishnaiah, : '}‘ , | ' .

K. Avyulaiah, : C | : i
K. Nirmal Kumar,
16, T. Rosaiah,

17. A, Shanmugam, :
. 18, P, Balakotaiah, _ : ;
19, D. Kondaiah, : ,

20, D. Srinivasulu, ' ~ ]
21. A, Arri, and |
22, V. Benzeman. . : Applicants i |

o
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b Al bdi JdIM1 )

and : ‘ ' ) :
- : | -~

EIORP

) 1. Assistant’ ;nglneer(General)
South Central Railuay
Vijayawada o i

\

~D

. : 2, Senior Divisicnal Persannel Officer
_ﬁ‘\ South Central Railuay
o Vi jayawada 1 ' . | i

[0

3. General Manager . | .‘ ; ¥
South Central Railway / : ;
Secunderabad S ; {

4, Union of Incia, rep. by its . :
Secretary, M/o Railways : ,
Railway Board - | !
New Delhi ' :

S, G. Seshagiri Rao
6. R. John
Z¢¥D Satyanarayana-
8. K. Venkateswara Rao
g *A . *Aseervadant

10. N. Appala Rao

11. P, Venkata Rao
i » 12, K..Ch, Babu Rao- _
13, T:D. Sambasiva Rao

e —— e —




_ impugned proceedings NU.B/P.40?/UII/CAT/TA 44/88, dated

-

i L ..

ii) tockclare the actlonlof.the-respondent aut?orltles vide

4-12-1992 and No.AEN/Br./8 |APS, dated 11-12-1992 proposing to

conduct screening test %nd regﬁlarise the casual labour working L..c

under Chief Bridge Inspsctcr /,Brldge Inspector, Rajahmundry,
alone without consideriﬁg he clalm of senlormost eligible _ kF
candidates including the applicantS'herein undsr the Divi-

signal seniority list in umgue as arbitrary and 1lle T

‘y-fz.
CAT/TA 44/88, dated 4-12-1992 and No.AE N/Sr a/Aps daf§F .

iii) to declare the 1mpugn d proceedlngs No. B/P 407

11-12-1992 issued by the 2nd amd 1st respondents respectluelyE

a8s arbitrary, unfair and dlscrlmlnatnry, and pass such other

order or arders as deened Fit and proper to meet the ends

of justice.

4, The above proceedings|dated 4—12 1992 and 11-12-1992
. 1A

referred to in abaove reliefs For declaration uWere An

pursuance of the direcﬁion in TA,44/88 on the: Flle of thlS

Tribunal, It is, thus'guldent;that in order to claim the

first relief of the difecﬂion,'the applicants .are challeng-
ing the order of this Tribunal in MA.1001/90 in TA.44/88
and also order in TA.44/88, The only way in which the

crder of this Tribunal: cane challenged by -the non-app11

cants is by preferrlng a review appllcatlon.as held by the
Pull Bench in OA.27 and 28 of 1987 dated 2-11-1387 of

8angalore Bench ig John Ldcas & another vs, Acdditional CoE

Chief Mechanical Enginser‘ South 8Sentral Railuway and others.

5. Hence, this QA is'lisble to be dismissed, -But this

does not debar the app@ic!nts herein to prefer a revieu

application as against' the orders referred tg above if they ip
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14, K. VYenkata Ramana S -

‘150 SOKO SUbhani

16, A. Venkata Rao : - . ' S
17| No Prasad ,

"18. P.K.5, Satyanarayana

19, S. Venkata Ramana ‘ ‘ [
200 R. Subba Rao . ) P
21, P, Satyanarayana

22, M, Yesu Padam”” .

230 S.U. Narasimha Raop |

24, K, Naga Raju ‘ ,

25, K, Dass .JF ‘ : Respondents

The respondents No,5 t6#§5 above
are the employees“nﬁm§ﬁutﬁ Central
Railway under Bridge Inspsector,

Ra jahmundry.

Counsel for the applicants : V. Rama Rao, Advocate .

I

Counsel for the respondents

1 to 4 N.,R. Devaraj, SC for Railuays

Counsel for tha respondents

5 to 25 : N. Rama Mohan Rao, Advocate

&

CORAM

HON. MR, JUSTICE V. NEELADRI RAQO, VICE CHAIRMAN

HON, MR, P.T, THIRUVENGADAM, MEMBER (ADMINISTRATION)

Judgement

(As per Hon. Justice V. Neeladri Rao, Uice-Chairman)

Heard Sri Murthy for S5ri \\, Rama Rao, learned counsel
for the applicants and Sri N.R, Devaraj, learned counsel
for the rgspondents 1 to 4 and Sri N. Ram Mohan Rao, lea}ned
counsel for the respondents 5 to 25,

2. MA.13/93 is allowed as prayed for to file a single OA,

3. This QA is filed seeking for a direction to the

respondent .@authorities 4. ---o.c w.

i) to conduct the Screening test for employment of candidates
to Class-IV posts in Vijayawada division on the basis of
eligibility and entitlement under the latest Divisional
Seniority list prepared by the first respondent vide Proceed-
ings No.AREN/23/CBRI/BZA, dated 11-9-1992 calculati;g the

seniofity as on 1-9-1992,
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4 0.A.NO. 14/93
A M.A, No.13/93 (to add Addl.Applicants
in @ingle 0.A.)

Date of Order:6=-1-93

Between:

1, M,Satyanarayana 4 13. P.S.Krishnaiah 7
2. A.Pullaiah«” 14, K.avulaiah

3, D.Sambasiva Rao / 15, K.,Nirmal Kumar /
4. ch,samson ~” 16, T.Rosaiah

5. P.Subba Rao / 17. A.Shanumugam e
6. V.Yacob ~~ 18. P.Balakotaiah /7
7. WM, Krishna Prasad < 19. D,Kondaiah

8. Ch,Madhusudhana Rao 7/~ 20. D.Sr.inivasulu/
9, syed HuSsé.in - "21. A Arri e

10. N.chandra Rao 22. V.Benzeman /

11. K.Satyanarayaha ¢

. - .. Applicants,
12. Ch.Krishna Murthy..” -

and ' "
1. Asst.Engineer (General)
South Central Railway, Vijayawada. /

2. ©Sr,Divisional personnel Officer,
South Central Railway, Vijayawada. "

3. Besneral Manager, South Central Railway,
Secunderabad.

4, Union of India rep. by its Secretary,
Ministry of Railways, Railway Board,

. New Delhi.
5. G.Seshagiri Rao .~ 16, A.Venkata RaO© ~7
6. R. John/ 17. N.Prasad /
7. B. Satyanarayana e 18. P.-K.S.Satyanarayana /
8. ,K.Venkateswara Rao / 19. S.Venkata Ramana .~
9. AjAseervadam <7 20. R.Subba Rao .~
10. NbAppala Rao/ 21, P, satyan’drayana
. S 11, P‘Venkata Rao/ 22. M.Yesu Padam 7
7 12, K Ch.Bsbu Rao / 23. S.V.Narasimha Rao
; 13, T, D Sambasiva Rao / 24, K.Naga Raju .~
14, K Venkata Ramana ~ 25, K.Dass. _~

15,7 k -
,Sg Subhanl .« Respondents,

(RR 5 to 25 are the employees of

‘ s C.Rly, Under Bridge Inspector,
Ra jahmundry).,
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£°IN L'-I‘I'{E CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD




i R Ra jahmundry) .

‘f . i : : ' .
7u6; One copy to Mr., V.Ram& Rao, Advocate, 3-6-779,Himayatns
|
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For the Applicants: Mr.V,Rama Rao, Advocate-
For the Respondents: Mr. .o sC for Rlys, 7 -
CORAM:

. - i|
THE HON‘BLE MR,R.BALASUBRAMANIAN 3 MEMBER (ADMN) ¢ |
AND ‘ 'l\
THE HON'BLE MR.C.J..ROY : MEMBER(JUDL) - l\ | l

The Tribunal made the following Order:- -~ 1 : |

: |
LA.14/93 is moved as a lLunch Motion with a prayer |
to direct the respondents to include the applicants herein a 50 l
for the screening proposed to be conducted shortly. An M.A & ' H

also filed seeking permission to file a single 0.A. It is sgen '
that the private respondents in thés @.A are the beneficiarées I
in an M.A. and cp of T.A.44/88, ¥ |

2. Six weeks notice is given to the Respondents to enﬁble
them to file the counters List the case thereafter for adm1$smon
hearing in usual course. The respondents are directed to treat

any selection done based on this screening as subject to theI
final outcome of thisO.A.— ) !

— }

i. The Asst.Bngineer(General) S.C,Rly. Vijayawada.

5. The Sr.Divisional Personnel Officer, S.C. Rly/,I

3. The General Manager, S.C.Rly, Secunderabad. -

4. The Secretary, Union of India, Ministry of Railways, [
Railway Board, New Delhi.””

5. G,Seshagiri Rad 7

6. R.vﬂ?}hn, -

7. D.Satyanarayana .

8. K.Venkateswara R3O,

9. A.Aseervadam

10.N, Appala.Rac

13. T.D.Sambasiva Rao/! 21, P.Satyanarayana

14. K_Venkata‘ﬁ?/gn a.,” 22. M.Yesu Padam /"
15, Sk.Subhani 23. S.V. Naras.xmha
16. A.Venkata}ao/ 24. K,Naga Raji
17. N.Prasad. 25, K.Dass._~7T

18. P.K.S.Satyanarayana '

%2‘ P:gengtgraoao 19. S.Venkata Ramana(f”/’ !
2 K h.Bgbu RO 20. R.Subba Rao

H ‘l i- : ?bh/

; R.R,S to 25,are wor king undcﬁLBrldge Inspector, 8.C, Rb

7. One copy to Mr. . SC for Rlys, CAT.Hyd.
., One spare copY. /
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TYPED BY /( \a@ - COMPARED BY

IN THE CENTRAID ADMINT SPRATIVE: TRIBUNAL ®
CHECKED BY _ APPROVED BY
: HYDERABAD BENCH

HYDERABAD

H

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
' HYDERABAD BENCH:; AT HYDERABAD

THE HON'BLE MR, V.C.

AND

. Ao

THE HON'BLE MR.R.BALASUBRAMANIAN:M(A)
' D

THE HON'BLE MK.T.CHANDRASEKHAR REDLY:M(J)

AND\

THE HON'BLE MR.C.J. ROY : MEMBER(JULL)
Dated: |y - ,_' 1992

ORDER/ JUBSGMENT..

RoderrGos o /MobasNOL K’)Sqfﬁ /
o ~° in

oo, W\

T.ANo. - | (-W;P.No. )

—~

L S
Admitted Lnd Interim pirections issued

Allocwed

Disposed! of with directions
Dismissed
Dismissec as- With drawn

Dismissed for default -
M.4.Ordereld/Re jected

No order as to costs,
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